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under proposed Buxar Kolloor Embankment (CA)

DHYAYA):(a) The Pharmacy Council of India
has not considered the question of starting &
refresher course for unskilled persons.

(b) Does not arise.

Development of a new Varlety of Rice at
Central Rice Research Institute, Bidyadhar-
pur, Orissa

6201. SHRI RAJDEO SINGH : Will the
Minister of AGRICULTURE be pleased to
state :

(8) Whether the Central Rice Research
Institute at Bidyadharpur in Orissa has deve-
loped a new high yielding variety of rice by
crossbredding a Hungarian strain with a
local variety ; and

(b) if so, whether Agricultural Scien-
tists will be asked to develop a harder variety
of rice to suit the needs of the average Indian
farmer who cannot reach his hands to some
sophisticated equipment ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Yes. Eight
tined cultures from this cross possess a fatr
degree of cold tolerance and good yield
potential and considered suitable for early
sowing in the second crop season (December-
April) ia south and north eastern regions.
These are under tost 1n these regions.

(b) Scientists at the Institute have the
objective of breeding hardy varisties suitable
for stress conditions like drought and water
legging and resistance to posts and diseases.

Safeguard of interest of tobacco growers

6202, SHRI SHASHI BHUSHAN : Will
the Minister of AGRICULTURE be pleased
to state @

(a) the steps Government propose io
avoid the adverse effects of the tobaceo crop
of 1971.72 on account of the propoganda
done by the Indian Leaf Tobacco Develop-
ment Company controlling 80 percent of
tobacco crop; and

(b) whether the need for introducing
regulated marketing system and the auction
_is feit badly so that the gowers are assured
" pf equity price and if 50, the steps taken In

, this girestion?

4

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Apart from
the fact that the India Leaf Development
Corporation issued a press statement
commenting on the quality of the VFC
tobacco produced in Andhra Pradesh
this year the fact that there was increased
production of this variety of tobacco
this year resulted in a depression in the
price of tobacco in the beginning of the
scason. With a view to alleviate hardship
of growers and to sce that reasonable prices
are paid to them, the Government asked the
State Trading Corporation to enter the tob-
acco market and purchase unsold quantities
of tobacco from growers. The State Trading
Corporation has made substantial purchases
and the prices have considerably improved
after the STC’s entry into the market,

(b) The question of establishing regu-
lated markets where tobacco could be sold
after prelimingry grading and through open
auction to ensure remunerative price to the
growers is under consideration,
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THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): We
have been discussing this for the last 14
years. A study has been made and a model
test done. According to our information,
the number of villages is about 200. But
these have got to be removed. They are
subject to inuadation every year. Now,
when a bank has been constructed on the
U. P ade, it is not fair to deny the cons-
truction of a bank on the other side, on
Bihar side  That has gone into very care-
fully, Of course, the suffetings of the peos
ple involved there have to be minimised.
I want to submit one thing that have
been such & number of cases. On the Kosi
river, we have constructed banks on both
sides, and there are a number of villages
within the embankment in between. These
people cannot be helped. They have got to
go to a safer place during these momsoon
moaths.

The gaps are to be closed on the U. P,
side and the bank constructed on the Bihar
side. These things are to be done simultane-
ously, Therefore, 1 do not sce any reason
why we should hold up the work. The
hon, Member has suggested that such of
those villages which are on the border-line
shoyld be protected They will be protected.
The number will not be very high, We will
take measures which can protect these bor-
der villages, Othetwise, there is no reason
why we should hold up this work.
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DR. K. L. RAO: Whatever be the
number, it would be an ideal thing for these
villagers to get out of that place during these
monsoon months. What can you do other-
wise 7 It is much better they go outtoa
safer place during these four months, They
must get out. If they are willing to go. we
will assist in the rehabilitation of these peo-
ple behind the bank. Afterwards, they can
go back to their place,

it arckeac oy (@¥g) AT @
T aTH, OF aTEh qrgarg § WK gEd
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fazar &1 ga 9T fY s w9 W

Dr. K. L. RAO: The scheme has
been agreed to by both. On the U. P. side.
the hon. Member had said, there was a gap.
That will now be filled up. The embank-
ment will be constructed right from Balia
along both Ganga and Gagra. The agree-
ment has been to fill that gap on one side
and extend the bank, and on the other side
to construct a new bank, which will protect
the Bihar side And that is what is being
done. 1 know full well that quite a number
of villages are there, so many people are
there, but we have to take the decision some
time. People living in those areas are ex-
posed to danger cvery year and it is better
that they are evacuated during the monsoon
months,

it archeaT ofd : (@Y wvavt @9-
aT 96T st fre i 4w i A
e @Y feey nix gifier @ o
T o7 war war § 7w AR & are
i e § s sfar & femrt oY wiw @
g2 & S99 syt warar arqar ?

DR. K. L. RAO: The number of
villages may be about 200 and the popula-
tion will e at the rate of about 500

in each village. The alm of the Govern-
meats is 1 soo that the people are rehabill-
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tated and provided areas outside the bank
and not on the riverside.

ot vmwer faww  (armea) : fagre
T St aiw awr @t § A 39k fag
wit arew ad woar qar § ar af ? afk
wTraT war § @Y gawr w7 afc freer
& ? wur gad ag F qar wwan § v qad
firady gty et W) ieft o

IO YT G BT g9% fag v
el o ar 3 &, afe gf @ w7
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oY g W I et A o g w0
& arw guft 1 wa & g wigar § e
37 e A goar & e § wav fearon
W g ? 7@ A & o grard W o)
fasft it A wroar @ ?

DR. K L. RAO : I have aiready ans-
wered the question, The area that will be
benefited is about one lakh hectares or 2§
lakh acres, and the people who will be bens-
fited will be of the order of 3 to 4 lakhs.
Fuether, the people in the Diara area, that
is, in botween the embackments, can still
cultivate in the Rab: period and protection
will be given for about 3} lakhs of acres.

oft vrawexy fawer : IuTSUE wgiay,
Mo ewaisdem ¥ ow

B WA Id o1 Q@ §, wg W gy
garfegred o sl a1 wrardt a¥h,
g @wrrgy ot AP AW oF
war &

DR. K. L. RAO : As I submitted al-
ready, the villages are about 200 and the
population is 1 lakh people. They are al-
ready affected by floods every year., We
capnot help that. So, what I have been
submitting is that by the construction of
the bank, 2} Iakhs acres will be benefitted
and the population benefitted will be 3 lakhs

people.

Buxar-K r Embankment (CA)
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5T 1 AsaT 1284 @ o vew wF
afaar §1 @ & wd) fagr & g
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Frd & w3 66 Ao Tar § At arew
7 &7 feid v ) @ S v A
AN %7 qr6 fAw fFar @y 1
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AT ¥ I RY ¥ frad § atw ya¥
¥ % far wiv arew g & fag oy
I % T T | T ey AL
ag Ywarxy Ay awr o § s e
w2 & aT F g A oy wr g
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art ¥ A wAeTd A &\ Ig w am-
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DR.K. L. RAO: I am not able to
understand the hon. Member objecting to the
embapkment. At Gayaghat there is an
embankment which has been attacked by the
Gaoga and we have been spending lakhs of
tupees, But the hon. Member has been
inslsting that that embankment must be pro-
toctet! because there are people behind it.
Simfiarly, people on the other side also will
be anxious to get protection by an embank-
ment,

We want to protect as far as possible the
villages which are far away from the river
course and the inundation is 3° and we have
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tried to do and protect them as far as possi-
ble but, there are villages right on the bank
of the river. Such villages we couid not
protect. They exist here also in Dethi, right
in Delhi, in Jumna, like Jagatpur. Some
people living on the river side come and say
their villages are inundated. What can we
do ? They have to go. Some villages Can
be protected by the Construction of embank-
monts. Necossary protection measures are
being done. We are anxious not to cause
any damage to anybody but it is not possible
to avoid some damages.

ot afixwr swoa ;. SUTeaw  wENEw,
T A2 T A7 Argey § 5 qvaay
gar & Wi yrew gy A Fed w8
IO AT JEHIT IT ATAT F) q=wry ¥
freda 1 s sen mFam y
geffraT & 1| ag AT a2 & 9w £
frai WY iifenr ¥ gy w97 Al @
Ty & N vear frrd 1+ ag IR
a1 fagre & geg gl A gor FU W
quear §1 g fet#

DR.K.L. RAO :1 have not received
any letter from the U. P. Government on
the subject. As suggested by the hob.
Member 1 will consult the various parties
concerned to minimise the damage and see
how protection can be given to the people
affected to the extent possible.

SOME HON MEMBERS :—rose (luterr
uptions)*

MR. DEPUTY SPEAKER : Nothing
will go on record. (Interruptions)*®

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : 1 gave the notice at 10-30
(Imerruptions)

MR. DEPUTY SPEAKOR ; I have not
had the time to look nto that, (Imterrup-
tions) 1 don’t want to shut anybody out.
There is a certain procedure which has to
be followed, You may Kindly see Rule 377,
You gave certain notice under Rule 376.
You should give me time to conmtider it.
Regarding Calling Attention alveady o
has been admitted.  (Inrerruption)

& Not recorded,
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SOME HON. MEMBERS rose—

MR. DEPUTY-SPEAKER : Considering
the high feelings of members, 1 will allow
each one or two minutes to make a state-
ment only one for each subject. not, two eor
three for every subject. Otherwise, it beco-
ntes a debate which 1 cannot allow, Only
one for cach subject-just mention it, that is
afl.

SHRI JYOTIRMOY BOSU : This fort-
nightly paper in Kerala Nawab had publi-
shed a photostat in which the PA to the
Home Miunister of Kerala, Shri Karunakaran,
says that the Minister had instructed Shri
B. B. John, son-in-law ..

MR. DEPUTY-SPEAKER :
realise that this is a State subject.

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : Freedom of the press is involved.

He will

SHRI P. K. DEO (Kalabandi) : He
should be allowed to complete his senteuce.

MR. DEPUTY SPEAKER : I have list-
ened to him. He is mentioning about the
name of a Minister in Kerala, If we start
this precedent of discussing about Ministers
of the States here, it will not be proper,

SHRI JYOTIRMOY BOSU :
copy i3 here

MR. DEPUTY-SPEAKER : 1t is for the
Kerala Assembly to look into it. We can
not set this precedent of discussing wuch
matters here.

SHR1 JYOTIRMOY BOSU: It is a
different jssus> altogother.

MR. DEPUTY-SPEAKFR : These are
matiers coming within the responsibility and
purview of the State Assembly, If we start
disscussing these things about them, they
will do likewise in their Assemblies about
us. Then where does parliamentary demo-
cracy go ? I connot allow it.

SHRI JYOTIRMOY BOSU : ***

MR, DEPUTY-SPEAKER : Nothing
that Shri Posu says will go on record.

SHRI JYOTIRMOY BOSU : ***

Photostat

Strike in Baraun: Area

MR. DEPUTY-SPEAKER : He will
kindly co-operete. I connot aflow such matt-
ors to be discussed here. An editor has
been taken into custody. Itis the respon-
sibility of the State Government.

SHRI P. K. DEO : Nn a point of order.
This is on the point raised by Shri Bosu.
This House has on many occasions discussed
the conduct of Chief  inisters of Various
States. There was a historic ruling - -

MR. DEPUTY-SPEAKER : it does not
matter. Iam not going to be drawn into
a discussion on this. If he is not satisfied
with my ruling, he might meet me in my
Chamber.

SHR! P. K. DEO ***

MR. DEPUTY-SPEAKER : What Shri
Deo sgys will not go on record.

SHRI JYOTIRMOY BOSU : If you
want our co-operation, do not overdo 1t.

MR. DEPUTY SPEAKER :1 want his
co-operation. But I cannot allow this.

SHRI JYOTIRMOY BOSU: I have
not come here to sit dumb.

MR, DEPUTY-SPEAKER : Of course,
he is a very vocal and powerful member
here. (Imerruptions) Order, picase. Mr.
Bhogendra Jha.

12.38 hrs

Re. RAILWAYMEN'S STRIKE IN BAR-
AUNI AREA FOR GRANTI OF PROJECT
ALLOWANCE

SHRI BHOGENDRA JHA (Jainagar) :
Sir, on the 8th February, 1971, the Railway
Board through its letter agreed that the
Barauni railwaymen will get a project aliow-
ance in aocordance with the decision of the
Board of Arbitration on the nsue. There-
after, the present Railway Minister violated
this order of the Railway Board, and because
of this, there has been a strike for 33 days
in the Barauni area. (Interruption) thereafter,
on the written, signed assurance of the
Labour Minister that there would be no vict.
imisation and that the demands would be
granted according to the directive of the
Board, the railway strike was withdrawn, ang

P Mot secorded.



